
= नि 

न्य्ड | N P i 
Mo L 

?‘—fl'"*- c ) 

: L“"""“M_'-.- 

HARYANA VIDHAN SABHA' 

" PUBLIC ACCOUNTS COMMITTEE. 

- (1990-91) 

(THIRTY FIRST REPORT) 
 REPORT | 
ON THE 

Appropriation Accounts/Finance Accounts of the Haryana 
Government for the year 1985-86 

d-_'.' 

i 0 s 

. VIDHAN SABHA SECRETARIAT 
CHANDIGARH 

- | . . 1991 ~ 

] .(Pre's'e"n_re_'_d to the House on the | कि M4 H. कक कि है दि



S
 

S 
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. *Resigned. from, the Chairmanship of the Committee w.e.f 
29-5-90: on his appointment- -as Cabinet Minister and in the - - 

. vacancy .cauns€d by the resignation of Shri Hira Nand. Arya, Shri r. 

* Udar .Bhan -was nominated as Chairman of the Commnitice w.e.f; 
16-7-90 < for thé remaining peried of the -year 1990-91. . , - 

» ®¥Resigned from the Membership -of the Committée w.e.f, 29-5-90 
on his appointment 85 Minister एव State 

#**¥Resigned  from " the Membership -of the Comnittee w.e f.- 
14-11-90-on'théir appointment as Minister एव State 

' न #wkeResigned from बट Membership of the Comimittee'w.e.f. 15-6-90 
on his ‘appointment. 85: Chairman, of Munidipal: Grants Com- . 
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migsion, Harvana and Shri A ]11 Kumar Vij was nominated. as 
Member of the Committee w.e 5-7-90'in the said- vacancy for 

‘the: rémaining period of the year 1990-91 

x"'. Nominated 85 Mémber of the-Cemmitiee” w.e.f. 22-11-80 for 

ment -as Ministér एव State 

the temaining period of the year 1990-91-apainst (hé vacancy. 
caused’ by the resignation of Shri Mange Ram on his. appoints 
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INTRODUCTION ) . 

I, the Chaifman of the Puablic Accounts Committee, having been- 
authorised by the Committee in this behalf, present their thirty first 
Report on the Appropriation Accounts/Finance Accounts of the 
‘Haryana Government for the year 1985-86. 

2.7 The present Public Accounts -Committes was constituted 
vide Notification No. PAC-14-90/34 dated 30th April,=1990, 

3. The Ap‘prop__n"at'ion Accounts/Finance A__oc‘o_".un"ts for the year 
1985-86 were latd on the Table of ‘the House on 24-12-1987. These 

<accounts have disclosed: excess' over voted grants and charged appro- 
priations as detailed in the Report. The “Commitiee in their 
‘meetings beld on [9th- and 20th November, 1990 considered the 
reasons for excess. and surrendefs furnished by the concerned 
departments and the-evidence tendered by them. - 

4. A brief record of the proceedings of फिट meetings of the 
Committee has been kept in the Haryana Vidhan Sabha Secretariat: 

Chandigarh, UDAI BHAN 
the 18th February, 1991 - CHAIRMAN 
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EXCESS OVER VOTED GRANTS/CHARGED APPROPRIATIONS 
FOR THE YEAR 1985-86 REQUIRING REGULARISATION 

EXCESS FOR THE YEAR 1985-86 

GRANTS: 

“There was ex.c__es's o'f_ Rs. 17,14,32,583 in seven gramts in the 
revenue section'and of Rs. 7, 73, 12, 996.in two grants' in the capital 
section. Also there was an excess of Rs.. 9, 79,234 in three charged.. 
appropriations in revenue. seftion and of Rs. .5,53,56,874 in capital 
section. The excess requires regularisation under Article 205 'of the 
Constitution. The details of the grants are given below :— 

Sr.  Number and name Total grant E.xpe,uditur-e“ * Exceus 
No. of grant » एव rupees) 

W @ . e - e N A के हा . @ ) 

Revenue . 

(1) 3-Home ] 

Orig'inal‘- . 44,22,12,0007 
. 49,92,70,100  50,23,66,400  30,96,300 

Sup_plcmc.ntary 5,70,58,100 Js ' . 

(i) 4-Revenue - . 

Original 7,62,01,000 

Supplementary  2,56,19,000 

(iif} 8-Buildings and 
_Ro'ads 

10,18,20,000  11,18,70,741 1,00,50,741 

Original * '31,30,80,000 

Supplenicntary  'Nill 

(iv) 9-Education . 

Original 1,43,79,79,000 _ . 
. _ . 1,51,20,80,000 '1,51,73,45,825 52,653825 

Supplementary 7.:41,01,000 - ) 

) "10-Medical and 
Health ' ’ . - 

Original T 97,02,97,000 ) T 
' ) 97,02,97.000 98,15,31,779  1.12,34,779 

Supplementary . Nill ] ः i 

(vi): 15-Irrigation - 

Original 74,94,49,0007) 
85,26,15,000 97,82,;85707 12,56,70,707 

- 
Supplementary 10,31,66,000 

|| 31,30,80,000  32,13,10,418  82,30,418. 
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* (व). 23-Transport दि 

& . Qriginal’ 81,55,67,0001 ... . . ) 

N . UL §794,40000  95,82,87,130 7,88,38,13 : 
४... न -Supplementary 6,38,82,000 J- ' = . 

(०3 i B 

- (i) 11-Urban Development. ) . - 

Original  « 34,77,000 ' _ - 
, ' }_ 34,77,000.,  35,06,466 29 466 

Supplementary Nil कि 

- . ““ 

- (i) 15-Trrigation 

* Original 1;37,82,75,000} _ ’ 
i . j 1,37.82,75,000 1,45,55,58,530 7,12,83,536 - 

Supplementary.  Nii o o 

- .CHARGED APPROPRIATIONS : . 

! Revonue ' - | . . 

() 3-Home _ : . o 

कि Origina! 52,41,00¢7 ST , 
e थी 72,78,200 80,533,767 7.75,567 

- Supplementary * 20,37,200 ) I 

! (iiy 6-Finance . . 

Original 98,23,36,0001 . . - 
; _ ) : 98,23,86,000 :98;25,79,466. 1,93,466 

| , Bupplementary  Nil J . 
' b i 

# ऐप). 7-Other Adwministrative 
L Services . - 

, Original 2970007 _ ’ . भर 
- . _ A '3,18,710 328911 10,201 
i _Su'ppi_ementa:y 21,710 ः 

Capital . 

* @ 8-Buildings aud Roads " 

" Original 20,00,0007 _ 
» N f ,21,30,615  '1,26,75,838 5,45,22% 

‘Supplementasy”  1,01,30,615 - = ‘Z 

(i) -Public Debt ' 
4 P o * ) T 1 

Original 6,15,93,10,000 % ) . 
- " 16,45,81,79,000.6,51,29,90,651  .5,48,11,651 ‘ 

v ‘Supplementary :’.5%88,69,0.0*3'.T - - *
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OBSERYATIONS/RECOMMENDATIONS OF THE COMMITTEE 

'The Committee note that छा their written reply bulk of the departments 
had atiributed the excess expenditare to various reasons but during 
oral evidence, most of the d2partments conld not give satisfactory 
explanation for the excess expemditure. The Committee, therefore, वी 2 
that departments should invariably check up and the Finance Deparlmm. 
in turn, shoold thoroughly investigate पीट reasons for exczss expenditure 
before placing the explanations for excess expendifure before the 
Commiitee, 

2. The Cemmittee reiterate its earlier recommendations that the 
expinditare should be limited to the grants/appropriations as authorised by 
the Legislatare and that the figures of expenditure reconciled regularly 
with those booked in Accountant General (A & E)s office. 

3. Subject to .the above observations, the Commitiee recommend 
that the excess expenditure as indizated above may be regularised by the 
legislature in the manner prescribed under Article 205 of the Constitu- 
tion of India, 

21810—H.V.5.—~H.G.P. ,Ghd. 
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